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(d) whether there is proposal to restore 
ft; and

(e) if so, the details thereof*’

THE MINISTER Of 6 1ATF IN THE 
MINISTRY OF RAILWAYS (SHHI MAL- 
LIKARJUN): (a)and (b). Yes, Sir.

(c) The Reservation Quota in llnd class 
was withdrawn due to heavy demand at 
stations on N. F. Railway. No Ac Chair Car 
accommodation is available on this train.

(d) Yes, Sir.

(e) A quota of 6 llnd class berths has 
been allotted at Samastipur station in Muzaf- 
farpur-New Delhi coach of 5609 Guwahati- 
New Delhi Avadh-Assam Express w. e. f. 
4.5.1992.

Stations In North U. P.

6338. SHRI BHUWAN CHANDRA 
KHANDURI: Will the Minister of RAILWAYS 
be pleased to state:

(a) the details of amount spent sepa­
rately on Dehradun, Kotdwar, Rishikeh, 
Nazibabad and Ramnagar Railway Stations 
of Uttar Pradesh during last three years, 
year-wise along-with the works on which the 
amount has been spent; '

(b) whetherthe Government propose to 
modernise and fully develop the said Sta­
tions;

(c) H so. the details thereof; and

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI MAL- 
LIKARJUN); (a) Railways do not keep sta- 
tionwteb details ot expenditure incurred on 
maintenance/repairs. No major works have 
been undertaken at these stations during the 
last three years.

(b) to (d). All these stations have been 
provided with adequate facilities commen­
surate with the volume of traffic handled.

* Financial Assistance to Kendriya 
Ayurved Avam Slddh Anusandhan 

Parishad

6339. SHRI DAU DAYAL JOSHI: Will 
the Minister of HEALTH AND FAMILY 
WELFARE be pleased to state:

(a) the grant given to the Kendriya 
Ayurved Avam Siddh Anusandhan Parishad 
during each of the last three years;

(b) whether this amount is provided 
annually; and

(c) if not. the reasons therefor?

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (SHRIMATI D. K. THARADEVI 
SIDDHARTHA): (a) A statement is attached.

(b) Grants are given every in several 
instalments.

(d) If not, the reasons therefor? (c) Not Applicable.




